Dak Register on 01/05/2017

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Diar

No.

1715
/201

1716
/201

1717
/201

1718
/201

1719
/201

1720
/201

1721
/201

1722
/201

Date
of No./Name of
Rece | Document Received

ipt

01/05 1
/2017

01/05 1
/2017

01/05 |CESTAT/AHD/PER/58
/2017 /2016 DT 28.04.17

01/05 DNP/SPS/01/2017 DT
/2017 28.04.2017

01/05
/2017

01/05 1
/2017

o1/05 A-202)/PERS FILES/S
15017 K-LDC//CHE/2016
DATED 26.04.2017

01/05 |11(11)30/2016-NACEN
/2017 |DT 27.04.2017

Head)

Source

MS. REKHA
SHEKHAWA
T

SH. MUKESH
GUPTA AR

ASST.
REGISTRAR
AHMEDABA
D

SPS TO SH. D.
N. PANDA
M(J)
19(2)/PERS.FI
LE/AW-

Particulars
of documents

Accept the offer of
appointment on
01.05.2017 F/N

05 days E/L
01.05.2017 to
05.05.2017

Forwarding the leave
application of Dr. D.
M. Mishra M(J)

Joining report of Sh.
D. N. Panda M(J)

Certificate of transfer
of charge of Judicial

MJ/CESTAT/C |Member to Ms.

HE/2017 DT
28.04.2017

MS. SEEMA
SADANA SPS

ASST.
REGISTRAR
CHENNAI

DIRECTOR
GENERAL
NACEN

Archana Wadhwa
M(J)

Joining Report on
28.04.2017(f/n)

Forwarding of
Transfer request of
Sh. Sunil Kumar
LDC

Two days training
cum workshop for
1986 Batch IRS
Officers on soft skills
to be held on 19 and
20 June 2017 at
Shilong

Secti
on
to

whic

h
sent

Na

DR(

DR(
A)

DR(

DR(
A)

DR(

A)

DR(
A)

Ac
tio
n
Ta
ke
n

Lin
k
File



1723
/201

1724
/201
7

1725
/201

1726
/201

1727
/201

1728
/201

1729
/201

1730
/201
7

1731
/201
7

1732
/201
7

1733
/201
7

01/05
/2017

01/05 |04/CESTAT/HYD/KS/

/2017

01/05 |C/54193-54194/2014

/2017

01/05 45(4)/OS/CESTAT/CH
/2017 [E/08 DT 25.04.2017

01/05
/2017

01/05
/2017

01/05
/2017

01/05
/2017

01/05
/2017

01/05
/2017

15 DT 25.04.2017

cubB

1

ST/56526/2013 ST SM

CA NO. 4603-
4604/2017

E/54511/2014 EX DB
01/05 E/54512/2014 EXDB,
/2017 E/54784/2014 EX DB,
E/54835/2014 EXDB

CA NO. 5291/2017

26/WITHDRAWAL/C
ESTAT/KOL/2016 DT

28.04.2017

MS.
ARCHANA

WADHWA, M

()

ASST.
REGISTRAR

HYDERABAD

SH. ANIL
KUMAR
KHANNA
ADV

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
CHANDIGAR
H

ASST.
COMMR.
REVIEW
JABALPUR

CA NEERAJ
AGARWAL
COUNSEL
FOR THE
ASSESSE

SCI

SH.
ARUNABH
DEY
ADVOCATE

SCI

ASST.
REGISTRAR
KOLKATA

05 days EL from
01.05.2017 to
05.05.2017

Forwarding of
Joining report in r/o
Sh. Kripa Shankar
AR

Non reciept of
certified copy of FO
No. 52054-
52055/2017 dt
28.02.2017

Outsourcing of Posts
in Chennai

Monthly report

Filing Appeal to the
Appellate Tribunal
against OIA no. 12-
35/BPL/2012 dt
16.02.2012

ST/56526/2013 ST
SM

CA No. 4603-
4604/2017

Request for
Adjournment of
hearing fixed on
03.05.2017

CA No. 5291/2017

Withdrawal of
Appeal under NLP

DR(

DR(
A)

DR(J

N—r

DR(

Tech
nical

Offic
er

Tech
nical

Offic
er

DR(J

DR(J

AR/
Exci
se

DR(J

DR(J



ASST.

1734
01/05 REGISTRAR [Transfer of Appeal |DR(J
/7201 12017 A NO- STIS611/2012 | A\NDIGAR No. ST/3611/2012 )
H
1735 191/05 ASST. Withdrawal of DR(J
/201 /2017 1 REGISTRAR Appeal under NLP )
7 ALLAHABAD PP
1736 DY. .
1201 ?21(;2? 1 REGISTRAR gg‘:}i[]for Special ;DR(J
7 MUMBAI
ASST. .
/1270317 01/05 CESTAT/AHD/L.B./02 REGISTRAR ité‘t;rzftre‘ﬁ:{npsgd'”g oA LB
% 12017 12014 DT 25.04.17 SHMADABA CESTAT Ang file
1738 SH. ASHOK
01/05 JUNDAL, Relisting matters for
/7201 ;2017 DATED 27042007 Lo e PA Judl
Q)
1739 ASST.
1201 ?21(;2? DATED 21.04.2017  REGISTRAR g's'\'T‘;ég//ggffOlo PA LB
7 MUMBAI
1740 | | oo A-50050/151/2016-  UNDER Relaxation Yor having \Acco
/201 /2017 ADIC(CESTAT) DT. |SECRETARY 'FFickets from Private Secti
7 20.04.2017 AD1C
Agents on
1L 0105 CESTATMUMISTAT/ 251 | Submission of Order gl‘ftr:r
; /2017 2017 DT 26.04.2017 MUMBAI Dispatch Report Cell
1742 | oo 24(1)/MISCICESTAT/ |ASST. ransfer of Aogeal :ﬁ:‘:;
/201 0.3 ALD/2016 DT REGISTRAR |\ %) 55778}’2%13 Offic
7 21.04.207 ALLAHABAD % o
Vitta Mantralaya ke
antargat rajasva
1743 E.1101/1/2017 SAHAYAK ;
/201 %g? AD(HINDI-4) DT NIDESHAK(R ;/L%aﬁ’)ia‘g?;a%"?tn R)R(
7 20.04.2017 AJBHASHA) parisamp
prabandhan vibhagon
tatha bharat ke ...
Forwarding of
/1275‘14 01/05 01/CESTAT/BANG/K QEZTSTR A Medical Claim in rfo |DR(
/2017 R DT 27.04.2017 Smt. K. Radha Steno |A)

7 BANGALORE I



1745
/201

1746
/201

1747
/201

1748
/201

1749
/201

1750
/201

1751
/201

1752
/201

1753
/201
7

01/05
12017 DTD 01.05.2017

01/05 1
/2017

o1/05 A-50050/55/2017-
15017 ADIC(CESTAT) DT.
20.04.2017

o1/o5 A-19014/3/2017-
15017 ADLC(CESTAT) DT.
20.04.2017

01/05 |3/5/MISC./ADMN.-
/2017 2017 DT 27.04.2017

A-24(1)/LEAVE
01/05 [FILE/LM-
/2017 AR/CHE/2014 DT
27.04.2017

01/05
12017 DATED 25.04.2017

E.1101/1/2017
?21(;23 AD(HINDI-4) DT
20.04.2017

01/05 |CESTAT/AHD/PER/58

/2017 /2016 DT 28.04.17

Request for extension

MS. of joining date for the
GEETANJALI post of Stenographer
Gr. I

SH. RAKESH |01 day CL on
KUMAR MTS 28.04.2017

Recommendation of

the 7th CPC-
UNDER Bunching of stages in
SECRETARY the revised pay
AD1C structure under
Central Civil

Services Rules 2016

Forwarding an
application for the

UNDER post of Civil Judge

SECRETARY |(Jr. Division)

AD1C submitted by Sh. S.
K. Tiwari AR
CESTAT
forwarding of letter

ASST.

REGISTRAR 0.1 (" uiding of

CHANDIGAR

CESTAT Chandigarh

H from Mr. Sanjiv Jain
ASST. amed Love
REGISTRAR A
CHENNAI application of Sh. L.
Manohar AR
Sanction of MTS on
DY. Contract basis or
REGISTRAR
MUMBAI transfer of MTS to
CESTAT Mumbai
Vitta Mantralaya ke
SAHAYAK O vesh
NIDESHAK(R au>; I>(/)k arisampatti
AJBHASHA) P P

prabandhan vibhagon
tatha bharat ke ...

ASST. Forwarding of Leave
REGISTRAR |application in r/o Dr.
AHMEDABA D. M. Mishra M(J)

DR(
A)

DR(
A)

DR(

DR(

DR(

DR(
A)

DR(
A)

DR(
A)

DR(



1754
/201

1755
/201

1756
/201

1757
/201

1758
/201

1759
/201

1760
/201

1761
/201

1762
/201

1763
/201
7

D
ASST.
01/05 REGISTRAR
> E/1272/2008 DB CHANDIGAR
H
SH. ANIL G.
SHAKKARW
o,
CESTAT,
ALLAHABAD
37(1)/OURSOURCE/G oo
01/05 ROUP CEGISTRAR
2017 CICESTAT/ALLD- ~ REPSIRAR
2016 DT 24.04.2017
SH. ASHOK
01/05 JINDAL,
12017 HONBLE M
)
J10s SPS TO M(T)
12017 1 SH.C.J.
MATHEW
SH.
01/05 DEVENDER
12017 SINGH
MEMBER(T)
SH.
?21623 1 PUSHKAR
SINGH MTS
SH. S.
?21623 1 GOPINATH
MTS
SH. C. 1.
01/05 5 ATED 27.04.2017  MATHEW
12017
M(T)
RTI/P-
?21(;23 810/9589/15/R21732  SH. R.K JAIN
DATED 28.04.2017

CESTAT
Ahmedabad

D O O in the matter
of M/s Liberty Shoes
Ltd Vs. CCE & ST
Panchkula

EL Application From
19.05.2017 to
24.5.2017

Outsourcing staff in
CESTAT Allahabad

Station leave evening
of 28.04.2017 to
morning of
01.05.2017

Application for leave
inr/oSh.CJ
Mathew M(T) on
21.04.2017

EL Application From
01.05.2017 to
05.5.2017

LTC Hometown with
CLon 08,11 and 12
and RH on 09 of
April of 2017

20 days EL
01.05.2017 to
20.05.2017

Permission for
pronouncement

Reply to written
submission dt
21.04.2017 of Sh. V.
P. pandey CPIO &
Written submission
dt 17.03.2017 of Sh.

DR(
A)

DR(
A)

DR(
A)

DR(

DR(

PA

Judl

RTI



A. Mohan Kumar
Registrar & Deemed
CPIO CESTAT New

Delhi in
CIC/SB/C/2016/0001
62-BJ
1764 0L/05 SH MM Information reg. :32%
/201 12017 1 DAMODHAR |reserved orders as on PA orde
7 M(T) 01.05.2017 s
1765 Intimation for
02/05 SH. V. P. : DR(
/201 12017 1 CHUGH CM purchase of flat in A)
7 Gurgaon
1766
1201 02/05 1 MS. SWAPNA 01 day CL on DR(
/ /2017 A.NAIR HC 24.04.2017 A)
1767 Revised application
1201 02/05 1 MS. SWAPNA for CCL from DR(
/ /2017 A.NAIRHC 27.02.2017 to A)
19.04.2017 52 days
1768
02/05 SH. MUKESH DR(
/7201 12017 1 GUPTA AR EL for 01.05.2017 A)
PS TO SH. M. |Disposal statement in
1700 02105 V. /0 SH. M. V. gftr:r
; /2017 RAVINDRAN Ravindran M(J) for Cell
M(J) April 2017
1770 MS. NEHA Joining Report after
/201 02/05 1 SINGH availing 75 days EL DR(
7 /2017 BHADAURIA on 01.05.2017 A)
STENO Il R
1771 02/05 24/(1)/TFR ASST. Transfer of appeal no DR(J
/201 12017 FILE/CESTAT/ALD |REGISTRAR |ST/56009/2013 )
7 2015 DT 02.05.2017 |ALLAHABAD CuDB
1772 02/05 24/(1)/TFR ASST. DR(J
/201 12017 FILE/CESTAT/ALD |REGISTRAR |Transfer of Appeals )
7 2015 DT 2.5.2017 ALLAHABAD
ACR in r/o Ms.
1773 MS. Seeme sadana for
1201 02/05 1 ARCHANA  01.04.2016 to DR(
7 /2017 WADHWA 31.03.2017 and Ms. |A)
M(J) Bhanu Mehta for

01.04.2016 to



1774
/201

1775
/201

1776
/201

177
/201

1778
/201

1779
/201

1780
/201

1781
/201

1782
/201

1783
/201
7

02/05
/2017

19011/12/2016-
?22(;2? AD1C(CESTAT) DT
2.5.2017

03/05
/2017

03/05 A-50050/51/2017-
1017 ADLC(CESTAT) DT.
14.03.2017

03/05 |3/4/2016-P&P (VOL II)

/2017 DT 25.04.2017

03/05 |CESTAT/AHD/ADMN

/2017 /18/2012 DT 28.04.17

03/05 |CESTAT/AHD/ESTT/0

/2017 9/2016 DT 01.05.17

03/05
12017 CA NO. 5444/2017

03/05
12017 CA NO. 5535/2017

03/05 C/676/2006 CUDB DT

/2017 28.04.2017

SH. ASHOK
K. ARYA
M(T)

US AD1C

SH.
MOHINDER
SINGH DR

US AD1C

US (P &P)
ssc

ASST.
REGISTRAR
AHMEDABA
D

ASST.
REGISTRAR
AHMEDABA
D

SCI

SCI

ASST.
REGISTRAR
CHANDIGAR
H

31.03.2017
03 days medical

leave from 02 may to 25 (
04 May

Earned leave

application in r/o DR(

Justice Dr. Satish )
Chandra President
CESTAT

APAR inr/o Sh. U.
S. Verma, AR for
period 1.4.2015 to
31.04.2016

Huge pendency of

bills for payments for | DR(
newspapers, outdoors |A)
and electronic media

DR(
A)

Online vacancies
collection system for
combined Graduate
Level Examination
2017

DR(
A)

Fixation of pay of Sh. DR(

Siya Ram MTS A)
Compliance of

Circular No. DR(
1(7)/ICESTAT/Comp/ A)
TechManpower/2015

dt 18.07.2016

CA No. 5444/2017 )DR(J
CA No. 5535/2017 )D RO
Request for

forwarding the DR(J

Original Record in )
r/o A. No.
C/676/2006



1784
/201

1785
/201

1786
/201

1787
/201

1788
/201

1789
/201

1790
/201

1791
/201

1792
/201

1793
/201

1794
/201
7

03/05 |ST/371-372/2009 CU

/2017 DB DT 28.04.2017

03/05 |CA NO. 3016 &
/2017 3017/2017

03/05
12017 CA NO. 5537/2017

CESTAT/AHD/DISPO

03/05 |SAL

/2017 STATEMENT/06/2016

DT 01.05.17

03/05 1
/2017

?23(;(1)? STAT/15 DT
01.05.2017

03/05
/2017

03/05
/2017

03/05
12017 SH. S. C. DAS SPS

03/05
/2017

03/05 33/(L/H.C.

/2017

CASES/CESTAT/ALL
D 2016 DT 3.05.2017

21/CESTAT/HYD/M-

ASST.
REGISTRAR
CHANDIGAR
H

SCI

SCI

ASST.
REGISTRAR
AHMEDABA
D

ASST.
REGISTRAR
BANGALORE

ASST.
REGISTRAR
HYDERABAD

ASST.
REGISTRAR
CHANDIGAR
H

ASST.
REGISTRAR
MUMBAI

SH. S. C. DAS
SPS

SH. RAHUL
KAVADE
HEAD
IMPORT
COMMERCIA
L

ASST.
REGISTRAR
ALLAHABAD

Request for
forwarding the
Original Record in
r/o A. No. ST/371-
372/2009

CA No. 3016 &
3017/2017

CA No. 5537/2017

disposal statements
of CESTAT
Ahmedabad

Weekly statement for
dispatch of orders

Monthly statement
for the m/o April
2017

Monthly Report

Constitution of
Larger Bench in A.
No. 442 to 445/2004
Mum

Information
regarding reserved
orders as on
30.04.2017

Complaint against
non supply of order
by Chennai Bench

Allotment of office
space at 34-A, M. G.
Marg Civil Lines

DR(J

DR(J

DR(J

Com
puter
Cell

Com
puter
Cell

Tech
nical
Offic
er
Tech
nical
Offic
er

LB

rese
rved
orde
rs



1795
/201

1796
/201

1797
/201

1798
/201

1799
/201

1800
/201

1801
/201

1802
/201

1803
/201

1804
/201

1805
/201
7

03/05 1
/2017

04/05 1
/2017

01/CESTAT/BANG-
?24(;2? ADMN/2017 DT
27.04.2017

04/05 1
/2017

19011/14/2016-AD1C
?24(;2? (CESTAT) DT

2.05.2017

3/4/MR. MUKESH
04/05 | GUPTA/AR/CHD-
/2017 2017-ADMN DT

2.05.2017

04/05 |3(5)/MISC./ADMN/CH

/2017 D-2017 DT 2.5.2017

04/05 3(6)/MISC.JUDLI/CES
12017 TAT/CHD/2017DT
2.05.2017

04/05 |43/CEGAT/KOL/98/V
/2017 OL Il DT 3.5.2017

04/05
/2017

04/05 26/WITHDRAWAL/C
12017 ESTAT/KOL/2016
DATED 21.04.2017

SH. B.
RAVICHAND
RAN M(T)

SH. V. P.
PANDEY AR

ASST.
REGISTRAR
BANGALORE

SH. ASHOK
K. ARYA
M(T)

US AD1C

ASST.
REGISTRAR
CHANDIGAR
H

ASST.
REGISTRAR
CHANDIGAR
H

ASST.
REGISTRAR
CHANDIGAR
H

DY.
REGISTRAR
KOLKATA

DY COMMR.
RAIPUR

DY.
REGISTRAR
KOLKATA

Allahabad

Information reg.
reserved orders as on |PA
01.05.2017

EL for 22 & 23 May
2017 and All India
LTC

DR(
A)

Details of payment of DR(
Contingent staff A)

Note regarding wallet
misplacement of Sh.
Ashok K. Arya M(T)

Request of Sh. Raju
Member (T) for DR(
seeking permission to |A)
go abroad

DR(
A)

Forwarding of EL

application with R;Q(
Joining Report

Emergency

Cirtificate in r/o Ms. | DR(
Archana Wadhwa A)
M@)

Request for

forwarding the AR/

Original record in r/o [Exci
A.No. E/58530 &  [se
58677/2013

DR(J

Transfer of Appeals )

Service of notice for
hearing in A. No.
ST/2300/2012 CU DR(J
(DB) & )
ST/2572/2012 CU

(DB)

Withdrawal of DR(J
Appeals under NLP )



1806
/201

1807
/201

1808
/201

1809
/201

1810
/201

1811
/201

1812
/201

1813
/201
7

1814
/201
7

1815
/201
7

1816
/201
7

1817
/201
7

1818
/201
7

04/05 26/WITHDRAWAL/C
12017 ESTAT/KOL/2016
DATED 28.04.2017

04/05 17/WEEKLY ORDER
12017 ISSUED/CESTAT/CA

L/13 DT 21.04.2017

04/05 17/WEEKLY ORDER
ISSUED/CESTAT/CA

/2017 L/13 DT 17.03.2017

04/05 | CESTAT(EZB)M()/P
10017 KC/DISP/2016/3/ DT
1.05.2017

04/05

12017 C/155/05 DT 1.5.2017

04/05 17/WEEKLY ORDER
12017 ISSUED/CESTAT/CA

L/13 DT 21.04.2017

04/05 CESTAT/AHD/MISC/
12017 ORDER SEC. DT
02.05.17

I11(20)/ARC/CESTAT/
MCO/30/2013 DT
24.04.2017

04/05
/2017

05/05 1
/2017

05/05 1
/2017

05/05 1
/2017

05/05 34/PERSN/CESTAT/K
/2017 OL/2000 DT 4.5.2017

37(1)/OURSOURCE/G

o
C/ICESTAT/ALLD-

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

SH. P. K.
CHOUDHAR
Y M)

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

ASST.
REGISTRAR
AHMEDABA
D

JT. COMMR.
(REVIEW)
INDORE

SH. P. K.
CHOUDHAR
Y M(T)

MS.
ARCHANA

WADHWA, M

V)

SH. ASHOK
K. ARYA
M(T)

DY.

REGISTRAR
KOLKATA

ASST.
REGISTRAR

ALLAHABAD

Withdrawal of
Appeals under NLP

weekly Dispatch
Report

WeeklyDispatch
report

Information reg.
reserved orders

C/155/05

Weekly report as per
circular dated
07.12.2005

list of decided cases
represented by
Lakshmikkumaran &
Sridharan Law Firm

Request to provide
FO no. 50095/2016
SM(BR) dt
19.01.2016

Disposal Statement
for M/o April 2017

Disposal Statement
for M/o April 2017

Disposal Statement
for M/o April 2017

Joining Report of Sh.
S. K. Verma AR

Submission of proof
of salary payment

DR(J

Com
puter
Cell

Com
puter
Cell

PA

PA

PA

Tech
nical
Offic
er

Com

puter
Cell

Com
puter
Cell

Com
puter
Cell

DR(
A)

DR(
A)



1819
/201

1820
/201

1821
/201

1822
/201

1823
/201

1824
/201
7

1825
/201
7

1826
/201
7

1827
/201
7

1828
/201

2016 DT 04.05.2017

F. NO. 11011/1/2017-
AD(HINDI-4) DT
27/04/2017

05/05
/2017

05/05 NO. 15/06/2017-IFU-
/2017 111 DT 27.04.2017

05/05 |NO. 15/06/2017-IFU-
/2017 111 DT 27.04.2017

05/05 NO. 15/06/2017-IFU-
/2017 111 DT 27.04.2017

05/05
/2017

05/05 1
/2017

05/05 1
/2017

05/05 1
/2017

05/05 1
/2017

05/05
12017 NIL DATED 03.05.17

uUpP
NIDESHAK
(RAJBHASHA

)

DIRECTOR
(FIN-REV)

DIRECTOR
(FIN-REV)

DIRECTOR
(FIN-REV)

SH. ANIL G.
SHAKKARW
AR, M (T),
CESTAT,
ALLAHABAD

SH. ANIL
CHOUDHAR
Y MEMBER

()

MS. ANJANI
HT

SH. S. K.
MOHANTY
M(@)

SH. S. K.
MOHANTY
M(@)

SH. J. P.
KUKRETY

Vitta Mantralaya ke
antargat rajasva
Vyaya avam nivesh
aur lok parisampatti
prabandhan vibhagon
tatha bharat ke ...

Compendium of
instructions for
creation, Revival,
Contunuation and
Transfer of Posts

Delegation fopowers
to
Ministries/Departme
ns for payment of
sitting fee in respect
of Non officials of
committees Panels
Boards etc

domestic Preferences
in Public
Procurement

Information reg.
reserved orders as on
01.05.2017

Information reg.
reserved orders as on
01.05.2017

07 days HPL from
24.05.2017 to
30.05.2017 with LTC

Information reg.
reserved orders as on
01.05.2017

Disposal Statement
for M/o April 2017

Online payment
system in CESTAT

DR(
A)

DR(

DR(
A)

DR(

PA

PA

DR(

PA

Com
puter
Cell

DR(
A)



1829
/201

1830
/201

1831
/201

1832
/201

1833
/201

1834
/201

1835
/201
7

1836
/201
7

1837
/201
7

1838
/201
7

05/05
/2017

05/05
/2017

05/05
/2017

05/05
/2017

05/05
/2017

35/0UTSOURCING/C

05/05
12017 ESTAT/KOL/08 DT

2.5.2017

o5/05 33/(L/H.C.

12017 |5 5016 DT 28.04.2017

CASES/CESTAT/ALL

05/05 1
/2017

05/05 1
/2017

05/05 7(STAT)CESTAT/CA
/2017 L/06 DT 1.5.2017

SR.
TECHNICAL
DIRECTOR

SH. SANJAI
LDC

MS. ANJANI
HT

SH. ANIL G.
SHAKKARW
AR, M (T),
CESTAT

SH. J.K.
GOLAY, SPS
TO
PRESIDENT

SH.C.J.
MATHEW
M(T)

DY.
REGISTRAR
KOLKATA

ASST.
REGISTRAR

ALLAHABAD

HEWLETT
PACKARD
ENTERPRISE

ASST.
REGISTRAR
CHENNAI

DY.
REGISTRAR
KOLKATA

Website

01 day CL on DR(
01.05.2017 A)
Request for granting
permission to
encashmen@ of_lO DR(
days leave in lieu of A)
availing All India
LTC for Block Year
2014-2017
EL from 19.05.2017 DR(
to 24.05.2017 A)
EL from 22.05 to DR(
09.06.2017 A)
01 day EL on DR(
04.05.2017 A)
Forwarding of
monthly statement of
payment made by the DR(
agency to the A)
outsourced staffs for
the m/o April 2017

DR(
W. P. No. 354/2015 A)

for want of GST Id of DR(

the office A)
Monthly statement of T_ecrll
disposal and nica

Offic
pendency

er

Monthly statement of Tech
disposal and nical
pendency Offic



1839
/201

1840
/201

1841
/201

1842
/201

1843
/201

1844
/201

1845
/201

1846
/201

1847
/201

1848
/201

1849
/201

05/05
/2017

05/05
/2017

05/05
/2017

08/05
/2017

08/05
/2017

08/05 |IV(16)30/R/163/2013

/2017

08/05
/2017

08/05
/2017

08/05 | CESTAT/MUM/STAT/
/2017 2016 DT 3.05.17

08/05
/2017

08/05 |01/CESTAT/BANG/R
/2017 R DT 01.05.2017

1

36/(1)/MISC/JUDICIA
L/CESTAT/ALLD
2016 DT 28.04.2017

A-45(3)/MISC./HQ-
JUDICIAL/CHE/2016

DT 2.05.2017

1

A-50050/51/2017-
AD1C(CESTAT) DT.

08.05.2017

DT 3.5.2017

I11(20)ARC/CESTAT/
MCO/273/2016 DT

1.5.2017

111(20)ARC/CESTAT/
MCO/274/2016 DT

1.5.2017

111(20)ARC/COMMR(
A)/BIL/99/2016 DT

3.5.2017

SH. B.
RAVICHAND
RAN M(T)

ASST.
REGISTRAR

ALLAHABAD

ASST.
REGISTRAR
CHENNAI

SH. ASHOK
K. ARYA
M(T)

US AD1C

ADDT.
COMMR.

PR. COMMR.

PR. COMMR.

ASST.
REGISTRAR
MUMBAI

JT. COMMR.

ASST.
REGISTRAR

BANGALORE

Disposal Statement
for M/o April 2017

Notice

List of decided cases

represented by

Lakshmikumaran &
Sridharan Law Firm

Credit Joining time

Huge pendency of
bills for payment for
newspaper, outdoor
and electronic media

Filing of appeal
against the OIA no.
04(AK)CE/JPR/2017

dt 7.02.2017

Reply in A. No.
ST/52936/2016 CU

(DB)

reply in A. No.

ST/52927/2016

CU(DB)

Submission of

statement of disposal
for the m/o April

2017

Defect memo in case
of dy no. 505052017

Pendency statement
for m/o April 2017

er

Com
puter
Cell

PA

DR(
A)

DR(
A)

Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er

Judl



1850
/201

1851
/201

1852
/201

1853
/201

1854
/201

1855
/201

1856
/201

1857
/201

1858
/201

08/o5 H:11016/61/2017-
1017 ADIC(CESTAT) DT
4.5.2017

08/05 \UV(16)30/R/UDR/476/
/2017 2017 DT 4.5.2017

24/(1)/TFR
08/05 ||| E/CESTAT/ALD

12017 15015 DT 2.5.2017

08/05 [17(1)MS/CESTAT/AL
/2017 |D/2015-16 DT 1.5.2017

08/05
/2017

111(20)ARC/CESTAT/
08/05 \1C01272/2016 DT

12007 1 5 5017

08/05 |I\V/(16)CA/8/08 DT
/2017 (2.5.2017

08/05
/2017

08/05
/2017

US AD1C

ADDL.
COMMR.
UDAIPUR

ASST.
REGISTRAR
ALLAHABAD

ASST.
REGISTRAR
ALLAHABAD

ASST.
REGISTRAR
KOLKATA

PR. COMMR.
INDORE

COMMR.
ALWAR

ASST.
COMMR.
BILASPUR

ASST.
COMMR.
BILASPUR

Assurance given to
the LS USQ No.
5048 dt 23.04.2017
regarding pending
cases in various
Tribunals

Request for
providing certified
copy

Transfer of appeals

Bench wise disposal
of cases during
month of April 2017

Pendency statement
for m/o April 2017

Reply in A. No.
ST/52925/2016
cubDB

Filing of Misc.
Application for
reopening of the
matter under Excise
Appeal No.
E3217/2007

Submission of
Appeal filed against
OIA No. BHO
EXCUS-002-AAP
404-16-17 dt
13.02.2017

Submission of appeal
against OIA No.
BHO-EXCUS-002-
APP-404-16-17 dt
3.5.2017

Tech
nical

Offic
er

Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er
Tech
nical
Offic
er

Tech
nical

Offic
er

Tech
nical

Offic
er

Tech
nical

Offic
er



1859
/201

1860
/201

1861
/201

1862
/201

1863
/201

1864
/201

1865
/201

1866
/201

1867
/201

1868
/201

08/05
/2017

08/05
/2017

09/05
/2017

1(10)/CESTAT/CHD-
2015 ADMN DT
4.5.2017

09/05
/2017

OA-
09/05
12017 1439/15/ANJANI/15-

16/17 DT 1.5.2017

09/05 |[E-30011/2/2017-AD

/2017 (HINDI-4) DT 4.5.2017

E 30011/2/2017-
> HINDI-4-DOR DT
352017

19011/12/2016-AD1C
?2958? (CESTAT) DT

2.05.2017

19011/7/2016-AD1C
?Zgég? (CESTAT) DT
3.05.2017

09/05 |1(6)/RK/PRES/2015/A
/2017 [DMN DT 5.5.2017

CHIEF
COMMR.
CUSTOMS
PREVENTIVE

SH. R.
RAVICHAND
RAN MTS

MAHANAGA
R
TELEPHONE
NIGAM
LIMITED

ASST.
REGISTRAR
CHANDIGAR
H

SH. DULI
CHAND
CGSC

uUP
NIDESHAK
(RAJBHASHA

)

SAHAYAK
NIDESHAK(R
AJBHASHA)

US AD1C

US AD1C

AR CHD

Office order no.
02/2017 Cus dt
20.04.2017

leave extension
request letter dt
8.5.2017

Bill

Forwarding Medical
claim regarding

in the matter of OA
No. 1439/2015 Mrs.
Anjani Hindi
Translator

Hindi ke pragami
prayog se sambandhit
dinank 31.03.2017 ko
saptah timahi ki hindi
pragati report bhejne
ke sambandh mein

Rajbhasha Hindi ke
karyanvayan se
sambandhit varsh
201617 ki varshik
mulyankan report ke
sambandh mein

EL application in r/o
Justice Dr. Satish
Chandra, President
CESTAT

Request of Sh. C. J.
Mathew M(T) for
seeking permission to
go abroad

letter of Sh. Rajesh
Kumar LDC for
NOC of Passport

Tech
nical

Offic
er

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(



10 100105 L(7)/AKIPRES/2015IA |, 0 1 rNeOuCesTtochfpgiSpZ:Ln DR(
/2017 DMN DT 5.5.2017 a ' A)
7 Kumar LDC
}fgf 09/05 CESTAT/AHD/PER/SL | s 11 ;ef/';”'sila'\r/ei.ségna“on DR(
/2017 /2014 DT 4.05.17 st A)
7 Meena Steno Gr. 11
/1280711 09/05 34/PERSN/CESTAT/K BEGISTR g Joining Report of Sh. |DR(
7% 2017 OL/2000 DT 452017 | "2 =" S.K. VermaAR  |A)
1872 09/05 AAJESTT. DY. Office space at CR DR(
/201 o017 ACCOMICESTAT/KO REGISTRAR  Building, Bamboo |
7 L/98 DT 21.42017  |KOLKATA  |Villa
Sanction of Earned
1873 09/05 |34/PERSN/CESTAT/K P leave from DR(
1201 10015 0L 000 DT B.5.2017 REGISTRAR [31.03.2017 to A
7 > KOLKATA  3.5.2017 inr/o Sh. S.
K. Verma AR
1874 i
1201 09/05 1 MS. SEEMA  Joining Report on DR(
27 12017 SADANA SPS 08.05.2017 A)
1875 SH. ASHOK 3 days Medical leave
/201 ?;é‘ljg 1 K. ARYA from 2.5.2017 to R)R(
7 M(T) 4.5.2017
Two days tranining
cum workshop for
}fgf 09/05 H(Alé)slg//%%?m DIRECTOR 11986 Batch IRS  DR(
/2017 GENERAL Officers on Soft A)
7 27.4.2017 .
skills to be held on
19 & 20 June 2017
1877 A-24(1)/LEAVE i
/201 ?29623 FILE/LM-AR/CHE/014 AR CHENNAI ‘I]_O'Ir\‘/'lgﬂoizﬂg’f Sh. R)R(
7 DT 8.5.2017 '
1878 JUSTICE DR. Joining Report and
1201 09/05 1 SATISH withdrawal of earned DR(
7 /2017 CHANDRA  |leave from 24.4.2017 A)
PRESIDENT  to 28.4.2017
MS.
/1280719 09/05 1 SANGEETA Joining Report DR(
/2017 MALHOTRA A)
;
CM
1880 09/05 |, SPS TO Electricity bill of  |DR(

/201 /2017 HONBLE house of Honble A)



7

1881
/201
p

1882
/201
7

1883
/201
7

1884
/201
7

1885
/201
7

1886
/201
7

1887
/201

1888
/201

1889
/201
7

1890
/201
7

1891
/201
7

1892
/201
7

09/05 1
/2017

09/05 | CESTAT/MUM/STAT/
/2017 2017 DT 02.05.17

09/05 1
/2017

09/05 1
/2017

09/05 17/WEEKLY ORDER
12017 ISSUED/CESTAT/CA

L/13 DT 05.05.2017

09/05 | CESTAT/MUM/DNP(1
/2017 ) DT 21.04.2017

09/05 1
/2017

3(6) MISC
?2958? JUDL/CESTAT/CHD/2
017 DT 3.5.2017

09/05 1
/2017

09/05 1
/2017

09/05 |CESTAT/MUM/DNP/(
/2017 2) DT 20.04.2017

09/05 |359/2017 DT
/2017 |21.04.2017

PRESIDENT

STENO 11
MS. VANAM
JAYSREE

AR MUMBAI

SH.S.S.
GARG M(J)

AR AHD

DY.
REGISTRAR
KOLKATA

SH. D. N.
PANDA
MEMBER (J)

SH. M. V.
RAVINDRAN
M(@)

ASST.
REGISTRAR
CHANDIGAR
H

SH. ANIL
CHOUDHAR
Y MEMBER

V)

SH. C.J.
MATHEW
M(T)

SH. D. N.

PANDA
MEMBER (J)

SECRETARY
CHENNAI
BAR
ASSOCIATIO

President

forwarding of
disposal statement
for April 2017

Submission of Order
Dispatch Report

Disposal Statement
for M/o April 2017

weekly despatch
order report of
Judicial Orders

Weekly report as per
circular dated
21.05.2005

Confidential

Information reg.
reserved orders as on
01.05.2017

list of cases
represented by
Lakshmikumaran and
Sridharan Law firm

A. Nos E/55620 &
56167/2013 Ex (DB)

Permission for
pronouncement

regarding
modification in roster

CESTAT/Chennai.

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

PA

o

A

PA

Res
erve

orde

Judl



N

1893 |19/05 | 1v/(16)CA/34/2011 DT JT. cOMMR | ertified copy of FO -y
1201 o013 o's oon ALWAR No. A/6/2012 Ex DB
7 o dt 27.12.2017
1894 DY. :
/201 ?2%(1)? 1 REGISTRAR g{;‘:‘g‘f‘” Special )DR(J
7 MUMBAI
Service of notice for
1895 hearing in A. No.
1001, 09/05 1(22)5/MISC01/2016-  DY. COMMR. ST/2300/2012 DR(J
7% 12017 [2017/P DT 35.2017  [RAIPUR CU(DB) & )
ST/2572/2012 CU
DB
1896 DY.
/201 ?29(;(133 i%ﬁ?g/:;( ? Iz‘(ﬁg REGISTRAR |Transfer of Appeals )D RU
7 o KOLKATA
1897 09/05 24/(1)/TFR ASST. Transfer of A No. DR(J
/201 | 5017 FILEICESTAT/ALD/2 |REGISTRAR |ST/56009/2013 )
7 015 DT 2.5.2017 ALLAHABAD |CUDB
1898 26/WITHDRAWAL/C |DY. .
1201 ?29(;2? ESTAT/KOL/2016  REGISTRAR XV'”;%Z“’[‘J’%?; \Lp )DR(J
7 DATED 05.05.2017  KOLKATA PP
MS. .
15 s T vty B
12017 WADHWA, M A)
7 charge
Q)
SH. ANIL G. Acco
1900 09/05 SHAKKARW TA Advance for tour unt
/201 /2017 1 AR, M (T), to Chandigarh Secti
7 CESTAT, o
ALLAHABAD
SH. ANIL G.
1901 199/05 SHAKKARW | 1oails of flight for | DR(
f201 o017 L AR M (1), licket bookin A)
7 CESTAT, g
ALLAHABAD
1902 MS. NEHA
1201 11/05 1 SINGH Transfer requestto  DR(
7 /2017 BHADAURIA |/Ahmedabad-reg. A)
STENO II
1903 |11/05 A- ASST. Letter received from |DR(

/201 /2017 14(1)/SCIST/CESTAT/ REGISTRAR |NCSC regarding Sh. |A)



7 CHE/2015 DT 9.5.2017 |CHENNAI S. Gopinath MTS

Allotment of office
1904 33/(1)/H.C. ASST. space at 34-A M.G.

1201 /121(;2? CASES/CESTAT/ALL REGISTRAR |Marg Civil Lines R)R(
7 D/2016 DT 3.5.2017  ALLAHABAD |Allahabad for
CESTAT Alld
SMT forwarding of HPL
1905 ' letter of Sh. M. V.
/201 11/05 1 VANAM Ravindran M(J) from DR(
/2017 JAYSREE A)
7 STENO 08.05.2017 to
09.05.2017
1906 SH.C.J. . Com
ATHEW  DIPELSERIT
7 M(T) P Cell
/1;0017 11/05 1 SH. RAJU Disposal Statement CStr:r
/2017 M(T) for M/o April 2017 P
7 Cell
Forwarding the
1908 11/05 36(1)/MISC/JUDICIAL |ASST. decided cases
/201 12017 /CESTAT/ALLD/2016 REGISTRAR |represented by PA
7 DT 3.5.2017 ALLAHABAD |Lakshmikumaran &
Sridharan Law Firm
1909 SPSTO SH.  |Information reg.
/201 /121(;83 “DA.?/ZS 'gAé%%WCESTAT RAMESH reserved orders as on PA
7 " NAIR M(J) 01.05.2017
1910 for repairing
1201 15/05 1 COURT NO. |Computer and DR(
7 /2017 v network installed in  |A)
Court No. IV
Forwarding of
/1290111 15/05 |6/CEGAT/MAS/2001 - élggll-STR AR representation of DR(
/2017 VOL 11 DT 12.05.2017 Smt. B. Bharathi, A)
7 CHENNAI
Steno 111
1912 02 days CL w.e.f.
1201 15/05 1 SH. RAMESH [11.05.17 t0 12.05.17 DR(
7 /2017 NAIR M(J) with permissionto  |A)
leave station
1913 SH. C.J. leave inr/o Sh. CJ
1201 /12558? 1 MATHEW  Mathew M(T) 01 day R)R(
7 M(T) on 04.05.2017
1914 |15/05 1 MS. Joining Report on DR(

/201 /2017 SULEKHA  |08.05.2017(f/n) A)



1915
/201

1916
/201

1917
/201

1918
/201

1919
/201

1920
/201

1921
/201

1922
/201

1923
/201

1924
/201
7

1925
/201

15/05
/2017

15/05
/2017

15/05
/2017

15/05
/2017

15/05
/2017

15/05
/2017

15/05 1
/2017

OA-1439/15/MRS

}25(;23 ANJANI/HINDI/15 DT
11.05.2017

15/05
/2017

15/05 1
/2017

15/05 1
/2017

BEEVIC.S. M

()

SH.D.N. 01 day RH on

PANDA 09.05.2017

MEMBER (J) T

SH. ASHOK Joining Report on

K. ARYA

M(T) 05.05.2017(f/n)
HPL inr/o Sh. M. V.

MS. VANAM Ravindran M(J) from

JAYSHREE

STENO 08.05.2017 to
09.05.2017

SH. M. M. Joining Report on

DAMODHAR

M(T) 08.05.2017(f/n)

SH. ASHOK

JUNDAL, Station leave from

HONBLE M  |05.05 to 08.05.2017

()

SH. ASHOK Station Leave from

JUNDAL,

HONBLE M 09.05.2017 to
11.05.2017

()

MS.

ARCHANA 02 days EL w.e.f.

WADHWA, M 11.05.17 to 12.05.17
o)

SH.DULL —\ oo revised bill dt

CHAND 11.05.2017

CGSC 05

SH. ANIL

KUMAR

AUDITOR IN Ei?g;sgrftor grant of
0/0 CAAA

MOF

SH. ANIL G.

SHAKKARW |Invitation to attend

AR, M (T), training recieved by
CESTAT, undersigned
ALLAHABAD

SH. Joining Report on

DEVENDER  (08.05.2017(f/n)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

DR(
A)

DR(

DR(

DR(
A)



1926
/201

1927
/201

1928
/201

1929
/201

1930
/201

1931
/201

1932
/201

1933
/201
7

1934
/201
7

1935
/201
7

1936

15/05 22(L)/PHOTOCOPY/C
10015 ESTAT/ALD/2015 DT
5.5.2017

15/05 1
/2017

15/05 /AJ/ICAT/PERS. DT
/2017 8.5.2017

15/05 1
/2017

A-24(1)/LEAVE
15/05 FILE/LM-
/2017 |AR/CHE/2014 DT
8.5.2017

A_
15/05
1017 L4(1)/SCISTICESTAT/

CHE/2015 DT 9.5.2017

15/05 |CESTAT/AHD/PER/10
/2017 /07 DT 08.05.17

15/05 |10/CESTAT/HYD/OS/
/2017 17 DT 12.5.2017

15/05 NGT(PB)/16/CIRCUL
/2017 AR/2015 DT 6.5.2017

15/05 1
/2017

15/05 |1

SINGH

MEMBER(T)

ASST. Forwarding of DR(

REGISTRAR |Original Bill of A)

ALLAHABAD |Xerox Machine

ASST. .

REGISTRAR glyls)gré?smn of proof R)R(

ALLAHABAD y

SH. ASHOK .

oL, SIS gy

HONBLE M . A)
Decision

Q)

SH. R.

RAVICHAND f:ae\fze extend my R)R(

RAN MTS

ASST. .

RECisTRAR [ITnOEBOCTSh DR

CHENNALI '

ASST. Letter received from DR(

REGISTRAR |NCSC regarding Sh.
CHENNAI S. Gopinath MTS

Forwarding of

Intimation or seeking

previous sanction
ASST. under Rule 18(2) of
REGISTRAR [the CCS(Conduct)  |DR(
AHMEDABA Rules for transaction A)
D in Immovable

property application

in r/o Sh. Rajesh

Kumar HC
ASST. Outsourcing of posts DR(
REGISTRAR |in CESTAT A)
HYDERABAD Hyderabad
NGT Vacancy Circular 2$ (

SH. MUKESH EL from 08.05.2017 |DR(
GUPTA AR  [to 12.05.2017 A)

MS. SWAPNA Application for 1 day DR(



/201

1937
/201

1938
/201

1939
/201

1940
/201

1941
/201

1942
/201

1943
/201

1944
/201

1945
/201

/2017

15/05
/2017

15/05
/2017

15/05
/2017

15/05
/2017

15/05
/2017

3(2)/KAMLA/SPS/CES
TAT/ALLD/2015 DT
11.05.2017

3(2)/KAMLA/SPS/CES
TAT/ALLD/2015 DT
11.05.2017

01(2)/AGS/M(T)/CEST
AT/ALLD/2016 DT
9.05.2017

1

11/2/2017-1FU-11 DT
11.05.2017

A. NAIR HC

ASST.
REGISTRAR
ALLAHABAD

ASST.
REGISTRAR
ALLAHABAD

ASST.
REGISTRAR
ALLAHABAD

SH. S.
BHOWMICK
UNDER
SECTY

US IFU

UP

15/05 [E.11022/1/2013 AD DT NIDESHAK

/2017

15/05
/2017

16/05
/2017

16/05
/2017

04.05.2017

12011/1/2017
AD(HINDI 4) DT
2.5.2017

1

PJJ/2017 DT 8.5.2017

(RAJIBHASHA
)

SAHAYAK
NIDESHAK(R
AJBHASHA)

SPSSH. S. C.
DAS
AHMEDABA
D

SPSSH.PJ
JOSEPH
MUMBAI

CL on 05.05.2017 A)
forwarding the
application for tour
from CESTAT DR(
Allahabad to A)
CESTAT New Delhi
in r/o Ms. Kamla SPS
Forwarding the
appllication for tour
from CESTAT DR(
Allahabad to A)
CESTAT New Delhi
in r/o Ms. Kamla SPS
Booking of Air
Ticket and advance 2? (
of TA on tour
A-50050/51/2017- DR(
Ad1C(CESTAT) dt A)
8.5.2017
Allocation of fund
for 2017-18 under
major head 7610 DR(
Grant No. 29- Loans |A)
to Govt. Servants
Computer advance
varsh 2017-18 hetu DR(
varshik karyakram ka

A)
sampreshan
Hindi tankan avam
ashulipi pariksha july DR(
2017 ke liye avedan

A)
patra tatha samay
sarini ka preshan
Monthly report on Com
orders unloaded in  puter
CESTAT Website Cell
Uploading of orders |Com
in website and puter
forwarding of Cell



1946
/201

1947
/201

1948
/201
/

1949
/201
/

1950
/201
/

1951
/201
7

1952
/201
7

1953
/201
;

1954
/201
;

1955
/201
7

1956
/201
7

1957
/201
7

16/05
/2017

16/05
/2017

16/05 1
/2017

16/05 1
/2017

16/05 1
/2017

16/05 |CESTAT/MUM/STAT/
/2017 2017 DT 8.5.2017

D-6(1)WEEKLY
DISPATVH REPORT
OF ORDERS/2014

D-6(1)/WEEKLY

}26(;83 DISPATCH OF
ORDERS/2014

16/05
/2017

16/05 1
/2017

16/05 1
/2017

16/05 |CESTAT/MUM/DNP/(
/2017 2) DT 3.5.2017

16/05 30/CESTAT/HYD/RE
12017 GISTRY/2016 DT
15.5.2016

SH.
DEVENDER
SINGH
MEMBER(T)

SH.
DEVENDER
SINGH
MEMBER(T)

MS.
SULEKHA
BEEVIC.S. M

V)

SH. M. M.
DAMODHAR
M(T)

SH. V.

PADMANAB
HAN M(T)

ASST.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
CHENNAI

SH.S.S.
GARG M(J)

CA AJAY
GOEL VIUAY
K. GOEL
&CO.

SH. D. N.
PANDA
MEMBER (J)

ASST.
REGISTRAR
HYDERABAD

compliance report

Disposal Statement
for M/o April 2017

Disposal Statement
for M/o April 2017

Disposal Statement
for M/o April 2017

Disposal Statement
for M/o April 2017

Disposal Statement
for M/o April 2017

Submission of Order
Dispatch Report

Weekly Dispatch
Statement

weekly Dispatch
Statement

Disposal Statement
for M/o April 2017

Request for
Adjournment A. No.
ST/1807 of 2010

Misbehaviour of

Member of CESTAT

at Mumbai

List of decided cases
represented by

Lakshmikumaran &
Sridharan Law Firm

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

AR/
SM

PA

PA

Con



1958
/201

1959
/201

1960
/201

1961
/201

1962
/201

1963
/201

1964
/201
7

1965
/201
7

1966
/201
7

1967
/201

16/05
/2017

16/05
/2017

16/05
/2017

16/05
/2017

16/05
/2017

16/05
/2017

R-20011/65/2017 -
AD1C(CESTAT) DT
26.04.2017

16/05
/2017

16/05 CESTAT/MUM/RTI/2
/2017 017 DT 11.05.2017

16/05 |SPS/M(J)/CORRES./20
/2017 17 DT 11.05.2017

16/05 1
/2017

SH. Information reg.

DEVENDER
reserved orders as on

SINGH
MEMBER(T) 01.05.2017

SH. ANIL
CHOUDHAR A. NO. E/55620 &
Y MEMBER  56167/2013 EX DB
V)

Request to constitute

GM & )
SECTY LIC .
HEL Industries Dev. Bank
of India 2015
Request to constitute
a LB in case of Small
SH.S. S. .
Industries Dev. Bank
GUPTACA  \1/36763-86769/17
dt 5.4.2017
SH. ASHOK Information re
JUNDAL, reserved ordersg,J .as on
HONELE M 01.05.2017
Q)
A. No. ST/233/2010
ASST. & ST/374/2012
REGISTRAR |Forwarding letter of
MUMBAI S. S. Gupta CA and

LIC HFL

Suchna ka adhikar
adhiniyam 2005 k
tahat Sh. Brijesh
US AD1C Kumar se prapt RTI
avedan, dinankit
27.03.2017 ke
sandarbh mein

ASST. Forwarding details of
REGISTRAR RTI Statement filed
MUMBAI in CESTAT Mumbai
SPSTO SH.  Honble Member (J)
M. V. Sh. M. V. Ravindran
RAVINDRAN Partial TA Claim on
M(J) transfer

SH. J.K. Transfer of GPF

GOLAY, SPS |amount in A/C No.

PA

PA

PA

PA

PA

CPI

CPI
@)

Acco
unt
Secti
on

Acco
unt



7 TO HONBLE |1844,SFIO Secti

PRESIDENT on
Implementation of
1968 expenditure Acco
1201 16/05 |11/13/2017-1FU-111 DT US IFU management unt
p /2017 11.05.2017 commission (EMC) Secti

recommendation on |on
e-asset Register

Compliance of FAA
Order No. 2/2017 in

1969 ASST. Sh. R. K. Jain RTI

01 198 2URTICESTATIA ReGiTRAR Appiicaionp- R0
7 B ALLAHABAD 195/9627/2015 dt
26.12.2015 CPIO ID
No. 10-242/15
1970 ASST. .
1201 19021 REGISTRAR  -2rder Bench Notice )DR(J
7 MUMBAI g
Request for
1971 SH.D. M transferring the
1201 16/05 1 SHARMA EA jurisdiction over DR(J
7 /2017 & CAO appeal no. )
ST/51273/2015
Cu(DB)
1972 16/05 24/(1)/TFR ASST. Transfer of Appeal DR(J
/201 12017 FILE/CESTAT/ALD/2 REGISTRAR |No. ST/1734/2011 )
7 015 DT 8.5.2017 ALLAHABAD Cu(DB)
1973 14 6/05 Iv(16)30/R/265/2007  ASST Certified copy of FO 1y
/201 12017 DT 9.5.2017 COMMR No. A/52337- )
7 " UDAIPUR 52338/2017 SM
1974 SH. P. K. Filling of the vacant
1201 /12%23 1 CHOUDHAR |post in CESTAT R)R(
7 Y M(J) Kolkata
1975 SH.
16/05 DEVENDER Permission for
/7201 /2017 E/1458/2017 SINGH pronouncement PA Judl
MEMBER(T)
1976 E/60073,60074 & SH.
1201 16/05 60075 & 60521- DEVENDER |Permission for PA Judl
7 /2017 60523/82016 SINGH pronouncement
MEMBER(T)
1977 116105 | A No. 573412017 IsCl CA No.5734/2017 PRU

/201 |12017 )



1978

1201 619 IcA NO. 553412017 IsC CA No. 5534/2017  PRU
2 2017 )
SH. ASHOK
/12%719 16/05 JUNDAL, Disposal Statement Cl?tr:r
12017 HONBLEM  for M/o April 2017 ”
7 Q) Cell
A. No. C/40966/2015
1980 11 6/05 siB/3ar2013-sus pT  CHIEF filed by M/s BMW
/201 COMMR. OF . PA
p /2017 11.5.2017 CUSTOMS India Pvt. Ltd before
CESTAT Chennai
1981 SH. C.J. .
o 15 o uATHEW  PETISONps
7 M(T) P
1982 SH.C.J. -
oot 195 o WATHEW  PETSI ps
7 M(T) P
SECTION Issuance of Non Acco
1983 16/05 OFEICER payment of VII CPC unt
/201 CM/0115 DT 11.5.2017 Aurrears certificate in .
/2017 DNS MO : Secti
7 r/o Sh. Senthil
DEFENCE on
Kumaran PS
Intimation under
SH. ANIL
9% 1005 cHoupriaR e @S on
/2017 Y MEMBER . A)
7 ) 1964 inr/o
Immovable Property
1985 Application for 02
1201 16/05 1 SH. RAMESH |days CL on DR(
7 /2017 NAIR M(J) 11.05.2017 and A)
12.05.2017
1986 SH. ASHOK
1201 16/05 1 JUNDAL, Station Leave 12 may DR(
2 2017 HONBLE M [to 15 may A)
Q)
Two days training
1987 cum workshop for
1201 16/05 |11(11)30/2016-NACEN DIRECTOR 1986 Batch IRS DR(
7 /2017 DT 27.4.2017 GENERAL officers on soft skills |A)

to be held on 19 & 20
June 2017



1988
/201

1989
/201

1990
/201

1991
/201

1992
/201

1993
/201

1994
/201

1995
/201

1996
/201

1997
/201
7

1998
/201
7

SH. P. K.

/126(;23 1 CHOUDHAR
Y M(T)
SPS TO SH.

16/05 SPS/MVR/CORRES./2 M. V.

/2017 017 DT 12.05.2017  RAVINDRAN
M(J)
SH. M. V.

/126(;23 1 RAVINDRAN
M(J)
MS.

16/05 SULEKHA

12017 BEEVIC.S. M
)

16/05 TECHNICAL

12017 OFFICER
SH. ANIL G.
SHAKKARW

e, e
CESTAT,
ALLAHABAD
SH.

1605 DEVENDER

12017 SINGH
MEMBER(T)
MS.

1605 SULEKHA

12017 BEEVI C.S. M
)

7i0s CHETAN

B DATED 12052017 THAKRAL
STENO 11
SH. V.

/127525 1 PADMANAB
HAN M(T)

17/05 27/CESTAT/BANG/DI QEZTSTR AR

2017 SPOSAL DT 1552017 5O RAR

03 days EL from
15.05. t0 17.05.2017
and station leave

HPL inr/o Sh. M. V.
Ravindran M(J) from
15.05.to 26.05.2017

Joining Report

Regarding financial
powers of HOD for
CESTAT Chennai

Note Regarding AC
installed in the SM
branch

Invitation to attend
training by
undersigned

Joining Report

Station leave

NPS Contribution
debited from the
salary but not
credited to the NPS
Account.

tour advance in r/o of
tour order no.
16/2017

Forwarding of
Demand Draft

DR(
A)

Acco
unt
Secti
on

Acco
unt
Secti
on

DR(
A)



1999
/201

2000
/201

2001
/201

2002
/201

2003
/201

2004
/201

2005
/201

2006
/201

2007
/201

2008
/201

2009
/201

2010

17/05 1
/2017

17705 LA/ACIMQ)/PFICEST
o015 AT/ALD/2015 DT
17.5.2017

17/05 1
/2017

17/05

12017 E/196 & 197/03- MUM

17/05 |E/519 & 520/06 -
/2017 MUM

17/05

12017 CA NO. 6090/2017

17/05
/2017

17/05
12017 DT 12.5.2017

17/05 |CESTAT/MUM/STAT/
/2017 2017 DT 12.05.17

18/05 1
/2017

18/05 |C 13011/48/2016-VIG
/2017 DT 12 MAY 2017

18/05 DT 17.5.2017

SH. SUNIL
KUMAR, T.O.

ASST.
REGISTRAR
ALLAHABAD

SH.
SANGEETA
MALHOTRA
CM

ASST.
REGISTRAR
MUMBAI

DY.
REGISTRAR
MUMBAI

SCI

SH.R. P.
SINGH
ADVOCATE

ASST.
REGISTRAR
AHMEDABA
D

ASST.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
CHANDIGAR
H

US AD1C

PA TO M(J)

leave encashment of
10 days LTC (in lien
of home town visit)
to North east report

Tour programme of
Member (J) Sh. Anil
Choudhary

01 day CL on
16.05.2017

Larger Bench matter
M/s Kraps Chem Pvt.
Ltd. & Ors.

Larger Bench Matter
in r/o M/s Thermax
Babcock & Wilcox
Ltd.

CA No. 6090/2017

Request to supply
appeal filed by
department against
OIO No.
20/SA/CCE/ST/2014
dt 30.07.2014

Weekly Despatch
Order Report of
Judicial Orders

Submission of order
dispatch report

Joining for the post
of Steno Il on
05.05.2017 in r/o Sh.
Kailash

Reminder regarding
comments of
President

CLinr/oSh.S.S.

DR(
A)

DR(

DR(
A)

DR(J

DR(J

DR(J

DR(J

Com
puter
Cell

Com
puter
Cell

DR(
A)

DR(

DR(



/201

2011
/201

2012
/201

2013
/201

2014
/201

2015
/201

2016
/201

2017
/201

2018
/201

2019
/201

2020
/201

2021
/201

2022
/201

2023

/2017 SH.S. S.
GARG
18/05 4AJESTT. DY.

ACCOM/CESTAT/KO REGISTRAR

/2017 L/98 DT 15.5.2017 KOLKATA
ASST.

}28(;2? 1 REGISTRAR
BANGALORE

18/05 26/WITHDRAWAL/C DY.

12017 ESTAT/KOL/2016 REGISTRAR

DATED 15.05.2017 KOLKATA
30/CESTAT/HYD/RE |ASST.

/12%(1)? GISTRY/2016 DT REGISTRAR
15.5.2017 HYDERABAD

19/05 SH. N. RAJA

12017 SPS

19/05 59/PERSN/CESTAT/K PY:
REGISTRAR

/2017 0L/2015 DT 185.2017 > R4
SH.

/129(;23 1 RAJENDER
PRASAD AO

19/05 SH. RAKESH

12017 KUMAR MTS
MS. ANITHA

/12952? 1 JAYAKUMAR
SPS
MS. ANITHA

/129525 1 JAYAKUMAR
SPS
SH.

/129(;83 1 MOHINDER
SINGH DR
MS.

19/05 ARCHANA

12017 WADHWA. M
)

19/05 24/(1)/TER ASST.

Gargon 22.5.2017 &
23.5.2017

Office space at CR
Building, Bamboo
Villa

Weekly Statement
for dispatch of
Orders

Withdrawal of
Appeals under NLP

List of decided cases
represented by
Lakshmikumara &
Sridharan Law Firm

Duty at CESTAT
Bangalore

CGEGIS of Sh. H. K.
Thakur M(T) (Retd.)

Joining Report and
EL Application for
01 day EL On
12.5.2017

02 days EL w.e.f.
16.05.17 to 17.05.17

Request of Change of
Address

CL for 04 days from
8th to 12 may 2017

01 day CL on
19.05.2017

Joining Report on
15.5.2017

Transfer of appeal

A)

DR(
A)
Com
puter
Cell

DR(J
)

DR(

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

DR(
A)

DR(

DR(J



/201

2024
/201

2025
/201

2026
/201

2027
/201

2028
/201

2029
/201

2030
/201

2031
/201

2032
/201

2033
/201

/2017 FILE/CESTAT/ALD
2015 DT 16.5.2017

27/22/2005-
AD1C(CESTAT) DT
8.5.2017

19/05
/2017

19/05 1
/2017

19/05 |CRM-M-41219-2012
/2017 |(O&M)

19/05 1
/2017

19/05 1
/2017

19/05
/2017

19/05
/2017

19/05 |CESTAT/MUM/DNP/(

/2017 5) DT 18.5.2017

19/05 1
/2017

19/05 1
/2017

REGISTRAR No. E/1397/2009-reg. |)

ALLAHABAD
US AD1C

JUSTICE DR.
SATISH
CHANDRA
PRESIDENT

ASST.
REGISTRAR
CHANDIGAR
H

ASST.
REGISTRAR
BANGALORE

ASST.
REGISTRAR
CHANDIGAR
H

SH. D. N.
PANDA
MEMBER (J)

MS.
SULEKHA
BEEVIC.S. M

Q)

SH. D. N.
PANDA
MEMBER (J)

MS.
ARCHANA
WADHWA, M
V)

A. MOHAN
KUMAR
REGISTRAR

Confirmation of
service of Members
in CESTAT

05 days EL from 22
to 26.5.2017

Vinay Kumar Vs.
DORI

Matters represented
by L & S Law Firm

Notice regarding
Sitting of Members

Request for grant of
stagnated increment
and refixation of pay
at the maximum of
pay scale under Civil
Services (Revised)
pay Rules 2016

Station Leave
permission

Request for tour to
Chennai during the

DR(
A)

DR(
A)

PA judl

DR(
A)

DR(

week 12 th June to 30 |A)

June 2017

Station Leave
permission for 20 &
21 May 2017

Request for

outstation permission

DR(
A)

DR(
A)



2034
/201

2035
/201

2036
/201

2037
/201

2038
/201

2039
/201

2040
/201

2041
/201

2042
/201
7

2043
/201

19/05
/2017

19/05
/2017

19/05 |CESTAT/MUMI/LTY/2
/2017 017 DT 16.5.2017

19/05 1
/2017

19/05 PF/VKM/CESTAT/MU
/2017 M DT 16.5.2017

19/05 PF/DKV/CESTAT/MU
/2017 M DT 17.5.2017

29/05 12-48/CESTATI/CPIO-
12017 ND/VPP/2017 DT
16.5.2017

22/05
/2017

22/05 1
/2017

22/05 |A-
/2017 11(1)/VACANCIES/C

SH.

DEVENDER CL on 22.5.2017 and DR(
SINGH Station Leave A)
MEMBER(T)

APAR Hyd Sh. Kripa
Shankar Sh. D.
Krishna Swamy, Sh.
Suresh Kumar Sh.
PATO M(J) |Ashutosh Kumar Sh.

SH.M.V.  V.N.Kumar Sh. C. R)R(
RAVINDRAN |A Jayaram Sh. Ankit
Kumar Rathaur Sh.
Ajay Kumar Sh.
Bijender Kumar Sh.
V. Chandrasekar
Forwarding of
DY. application of 07 DR(
REGISTRAR |MTS Staff for A)
MUMBAI permission for
persuing UTMA
CLinr/oSh.S.S. DR(
PATO M(J) |Gargon22.5. and A)
23.05.2017
DY. -
wGisTRAR RGO
MUMBAI P
DY. -
REGISTRAR SN AT DR
MUMBAI P
RTI Applin. No.
10443/17 dt
CPIO 11.5.2017 from Sh. PA
R. K. Jain
SH.S.C.DAS OTA claim January
SPS 2015 to December DR(
AHMEDABA A)
2015
D
SH.S.C. DAS OTA claim January
SPS 2014 to December DR(
AHMEDABA A)
2014
D
ASST. Recruitmentto the  |DR(

REGISTRAR |post of Court Master |A)

rti



7 HE/2016 DT 22.5.2017 |CHENNAI in CESTAT, Chennai

2044 SH.
1201 22/05 1 SANGEETA 05days HPL w.e.f. DR(
7 /2017 MALHOTRA 22.5t0 26.5.2017 A)
CM
2045 155105 |01/CESTAT/BANG/IO  ASST: Approval for DR(
/201 12017 'SP DT 19.05.2017 REGISTRAR |Outstanding of posts A)
7 e BANGALORE for the year 2017-18
/220;'16 22/05 1 SH. SUKHBIR |05 days Medical DR(
7 /2017 SINGH MTS  |Leave 18-5-2017 A)
Request for
2047 inspection of file AR/
/201 22/05 DTD 20.5.2017 5.5. DABAS related documents in |[Exci
/2017 ADV.
7 the m/o Appeal No. |se
E/52910/2014
2048 SH.S. 11 days EL
201 22021 GOPINATH 2152017 to R)R(
7 MTS 31.05.17
/2205119 22005 |, MS. SWAPNA ’c?a@p'c'f_agﬁ” for12- prq
7 /2017 A. NAIR HC 99 05.2017 A)
2050 . .
1201 22/05 1 MS. SEEMA [for tickets in r/o Tour DR(
7 /2017 SADANA SPS Order No. 16/2017 |A)
Acco
2051 DY.
22/05 CGEGIS of Sh. H. K. unt
/201 1 REGISTRAR .
7 /2017 KOLKATA Thakur M(T) Retd. gﬁctl
/2200512 22/05 |59/PERSN/CESTAT/K gI\E(GISTRAR CGEGIS of Sh. H. K. DR(
- 2017 |0L/2015 DT 18052017 | o' "\ a"  Thakur, M(T) Retd.  |A)
2053 22/05 23(51)/TRANS/CESTA DY. Regarding leave DR(
/201 12017 T/ADMN./2014-VOL- REGISTRAR |account of Sh. S. K. A)
7 I1 DT 18.5.2017 KOLKATA Verma AR
Rajbhasha Hindi ke
UP karyanvayan se
2054 E.30012/2/2017 sambandhit varsh
1201 /222585 (HINDI-4)DOR DT (NR'RJE;SAAgH . 2016-17 ki varshik )DR(J
7 18.05.2017 ) mulyankan report

sambandhi samagri
uplabdh karane ke



2055
/201

2056
/201

2057
/201

2058
/201

2059
/201

2060
/201

2061
/201

2062
/201

2063
/201

E30020/1/2016
AD(HINDI-4) DT
16.05.2017

22/05
/2017

24/(1)ITFR
22005 )| EICESTAT/ALD

12007 15015 DT 16.5.2017

A-50050/79/2017-
AD1C(CESTAT) DT.
15.05.2017

22/05
/2017

A-50050/13/2017-
AD1C(CESTAT) DT.
16.05.2017

22/05
/2017

22/05 1
/2017

22/05 |CESTAT/AHD/PER/38

/2017 /2011 DT 18.05.17

4(1)/PF/ARVIND/STE
22/05 NO

/2017 11I/CESTAT/ALD/2016

DT 11.5.2017

22/05
12017 D.O. LETTER

22/05 43/CEGAT/KOL/98/V
/2017 OL I1 DT 22.05.2017

upP
NIDESHAK
(RAJBHASHA

)

ASST.
REGISTRAR
ALLAHABAD

US AD1C

SECTION
OFFICER CA
CELL

ASST.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
AHMEDABA
D

ASST.
REGISTRAR
ALLAHABAD

SH.S. S.
GARG

DY.

sambandh mein

Kendriya Sarkar ke
sabhi
mantralayon/Vibhago
n ke adhinasth
karyalayon mein
rajbhasha
adhikariyon ke
padnam tatha
vetanman ko
kendriya sachivalaya
Rajbhasha seva
samvarg padnam
tatha vetanman ke ...

Transfer of appeal
No. E/1397/2009

Regarding details of
land in possession of
CBDT/CBEC/DOR-
reg.

D.O. Letter from
Secretary (Legal
Affairs)

Constitution of
Larger Bench on 07
& 08/6.2017

Forwarding of
transfer request
application of Sh.
Siya Ram MTS
CESTAT
Ahmedabad

Forwarding of APAR
in r/o Sh. Arvind
Kumar Pandey Steno
i

Transfer request
forwarding inr.o
Smt. P. K. Neela
Reddy SPS

Regarding Appeal

DR(J

DR(J

DR(
A)

DR(

PA

DR(
A)

DR(
A)

DR(
A)

DR(J

REGISTRAR |No. E/70161/2013 or )

rost
er



2064
/201

2065
/201

2066
/201

2067
/201

2068
/201

2069
/201

2070
/201

2071
/201

2072
/201

2073
/201

2074

KOLKATA
/222(;2? XI-HC-50 DT 9.5.2017 T ol COURT
23105 MOHINDER

SINGH DR
23105 33/(AVH.C. ASST.

12017 CASES/CESTAT/ALL REGISTRAR
D/2016 DT 5.5.2016 | ALLAHABAD

SH. D. N.
/223(;2? D. 0. LETTER PANDA

MEMBER (J)
5305 D: O LETTER SH. D. N.

CESTAT/MUM/DNP(4 PANDA

/2017 \17 DT 1952017  MEMBER (J)

73105 36/(1)/MISCIJUDICIA |ASST.

S o LICESTAT/ALLD/201 REGISTRAR

6 DT 17.5.2017 ALLAHABAD

SH. C.J.

/223525 1 MATHEW
M(T)

23/05 |CESTAT/MUM/DNP/( ﬁXN% N

/2017 5) DT 18.5.2017 MEMBER ()

CESTAT(EZB)/LEAV |SH.P. K.

/223525 E/PKC/2016/2 DT CHOUDHAR
18.5.2017 Y M(T)
MINISTRY
24/05 OF LAW &
1o017 CWIBDLTIHCILIT 1/
LITIGATION

24/05 |CESTAT/MUM/STAT/ ASST.

C/70161/2013

for sending
paperbook FO No.
A/52275/2016
SM(BR)

EL Application From
24.5.2017 to
09.06.2017

Allotment of space at
34-A M.G. Marg
Civil Lines
Allahabad for
CESTAT Allahabad

Constitution of
Larger Bench In case
of M/s KRAP Chem
P Ltd in A. No.
E/196-197/2003

Hearing of appeal
and no order passed
in appeal nos.
C/85397,85394,8535
0/13

Notice regarding
Bench at CESTAT
Alld

Availment of Earned
Leave for five days
from 11th may to
15th may 2017

request for tour to
Chennai during the
week 12 June to 30
June 2017

Joining Report

WP(C) 2017 against
OA No. 1439/15

Submission of Order

PA

PA

PA

DR(
A)

DR(
A)

DR(

DR(
A)

Com



/201 /2017 2017/362 DT 19.5.2017 REGISTRAR

7

2075
/201
7

2076
/201

2077
/201

2078
/201

2079
/201

2080
/201
7

2081
/201
;

2082
/201
7

2083
/201
7

2084
/201
7

2085

24/05
/2017

1(10)LC-
24105 "~ E ARHAT/16/201

12007 ' 5T 22.5.2017

ST/34-37/2011 AND
/224(;2? ST/3192/2012 DT
19.5.2017

24/05 1
/2017

24/05
12017 DATED 24.5.2017

CESTAT/ADMN/CUS
24/05 TOM ENCLAVE
/2017 PLOT/2017 DT
22.5.2017

A-
24/05
12017 11(1)/VACANCIES/C

HE/2016 DT 22.5.2017

24/05 |10/CESTAT/MAS/200
/2017 0 DT 18.5.2017

24/05 1
/2017

37(1)/OUTSOURCING
24/05 |-GROUP
/2017 |C/CESTAT/ALD/2015
DT 23.5.2017

24/05 [18/(1)/MISC./CESTAT

MUMBAI

ASST.
REGISTRAR
AHMEDABA
D

ADDT.
COMMR.
RAIPUR

ASST.
REGISTRAR
CHANDIGAR
H

MS.
KAMALA
SPS

SH.
PUSHKAR
SINGH MTS

DY.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
CHENNAI

SH. RAKESH
KUMAR MTS

ASST.
REGISTRAR
ALLAHABAD

ASST.

Dispatch Report

Weekly Dispatch
Report of Judicial
Orders

CESTAT Interim
Order No.
10/ST/30/2017 CU
(DB) dt 21.3.2017

Transfer of Appeal
NO. ST/3370/2012

EL from 29 May to
02 June 2017

Request for
rectification of
change in home town
address in my
application dated
01.5.2017

Construction of
office complex and
residential quarters at
custom enclave plot

Recruitment to the
post of Court Master
in CESTAT Chennai

Forwarding of
representation of
Smt. B. Rajalaxmi
uDC

01 day CL on
24.05.2017

Outsourcing staff in
CESTAT Allahabad

Infrastructure in

puter
Cell

Com
puter
Cell

DR(J

DR(J

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

DR(
A)

DR(
A)

DR(



/201
7

2086
/201
7

2087
/201
p

2088
/201
p

2089
/201
7

2090
/201
7

2091
/201
/

2092
/201
7

2093
/201

2094
/201

2095
/201

2096
/201

2097

/2017 /ALD/2015 PART II
DT 22.5.2017

24/05 1
/2017

24/05 1
/2017

25/05 1
/2017

25/05

12017 DATED 24.5.2017

25/05 1
/2017

25/05
/2017

25/05 |33/1/H.C.CASES/CES

/2017  TAT/ALLD 2016

25/05
/2017

25/05
/2017

25/05

12017 ESTAT/KOL/2016

DATED 19.5.2017

25/05
/2017

25/05 |01/CESTAT/BANG/O

NIL DATED 24.5.2017

NIL DATED 24.5.2017

NIL DATED 23/5/2017

26/WITHDRAWAL/C

NIL DATED 22.5.2017

REGISTRAR
ALLAHABAD

SH. BINEESH
KUMAR K.S.
DR

SH. BINEESH
KUMAR K. S.
DR

CHETAN
THAKRAL
STENO IlI

COMMISSIO
NER (AR)
ADMN.

SH.
RAJENDER
PRASAD AO

SHRIJ.K.
MITTAL

ASSTT.
REGISTRAR,
ALLAHABAD

SHRIV.K.
AKRAWAL,
RETD.
MEMBER

SHRI P.K.
JAIN, RETD.
MEMBER

DEPUTY
REGISTRAR,
KOLKATA

SHRIS.S
GARG,
MEMBER (J)

ASSTT.

CESTAT Allahabad

02 days EL w.e.f.
10.04.17 to 11.04.17

01 day EL on
22.5.2017

01 1/2 day CL on
25.05.2017 &
26.05.2017 to attand
MA Exam

W.P. No. 15825/2006
filed by Sh. Kripa
Shankar Vs. UOI

01 day EL on
22.05.2017

NOT HOLDING
COURT POST
LUNCH

WRIT PETITION
NO. 354 OF 2015 IN
M/S OM SHIV
TRANSPORT

RE-FIXATION OF
PENSION OF PRE-
2016 PENSIONERS

REVISION OF
PENSION

WITHDRAWAL OF
APPEALS UNDER
NATIONAL
LITIGATION
POLICY

TRANSFER TO
HYDERABAD BY
P.K. NEELA
REDDY

APPROVAL FOR

A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

PA

DR(
A)

DR(



/201

2098
/201

2099
/201

2100
/201

2101
/201

2102
/201

2103
/201

2104
/201

2105
/201

2106
/201

2107
/201

2108

12017 |SP REGISTRAR. |OUTSOURCING IF
BANGALORE POSTS 2017-18
DEPUTY
/225(;2? gﬁfciIEGAT/ KOL/98V | oEGISTRAR, REG. E/70161/2013
: KOLKATA
WEEKLY
25 /05 L7/WEEKLY DEPUTY DISPATCH ORDER
29> ORDERICESTAT/CA REGISTRAR, 85.-125.17 AND
L 12.517 AND 195.17 KOLKATA 15517 TO
19.5.2017
SHRI ASHOK | oo
26/05 K. ARYA,
12017 NIL MEMBER (T), ,I&IIE\I?Z\)VZ%254Q%1177
DELHI 2.
26/05 12-50/CESTAT/CPIO- N K| RTIAPPLICATION
e V.P.PANDEY, IN .D.NO. 12-
CPIO 50/2017
NOTICE OF
26/05 (CIC/CBECE/A/2016/3 CIC, NEW  HEARING FOR
12017 02798 DELHI APPEAL/COMPLAI
NT
NOTICE OF
26/05 (CIC/SB/A/2016/00127 CIC, NEW  HEARING FOR
12017 8 DELHI APPEAL/
COMPLAINT
NOTICE OF
26/05 CIC,NEW  HEARING FOR
o> lcICisBIC/2016/000353 |5 N AL
COMPLAINT

MUKESH A.NO.

26/05 3(6)/MISC/JUDL/CES \GUPTA, AR, |C/736/07,C/192/2008
12017 | TAT/CHD/17 CHANDIGAR |, C/M/51834-
H 51835/2015
26/05 E;AS;EASF,LR REQ. FOR
o E/2712/07, E/T06/08 | 2 p 1 A% ORIGINAL
- RECORDS
ROHIT
26/05 36(1)/MISC.JUDL/CES KUMAR
12017 TAT/ALD2015 SHUKLA AR, |TRF. OF C/50306/14
ALLAHABAD

26/05 |43/CEGAT/KOL/98/V T.K. ROM

A)

AR/
Exci
se

Com
puter
Cell

DR(

PA

AR/
Cus

AR/
Exci

AR/
SM

PA



/201

2109
/201

2110
/201

2111
/201

2112
/201

2113
/201

2114
/201

2115
/201

2116
/201

2117
/201

2118
/201

2119
/201

/2017 OL.II DATED
23.5.2017

26/05 |12-54/CESTATI/CPIO-
/2017 ND/VPP/17

26/05

12017 E/1253/2010

26/05 A-24(1/LEAVE
o017 FILE/LM-
AR/CHE/2014

26/05
12017 NIL

26/05
12017 NIL

26/05
12017 NIL

26/05
2017 N1

26/05 |CESTAT/AHD/PER/51
/2017 /2014/210

26/05 |A.50050/78/2016-
/2017 AD.1C

26/05 11016/1/2017-HINDI-
/2017 4/DOR

26/05 3/4/MUKESH
/2017 GUPTA/AR/CHD-

SARKAR, DR, APPLICATION IN
ST/384,1015/11,

KOLKATA

SH.V.P.PAND
EY,CPIO,NE
W DELHI

SH.DEVENDE
R SINGH,
M(|T),
CHANDIGAR
H

SH.L.MANOH
AR,AR,
CHENNAI

SH.ASHOK
JINDAL, M(J),
CHANDIGAR
H

SH. L.P.
PANT

SH. SATPAL
SINGH, MTS

MS. RANJU
MADHRA,
SPS

SH.UMA
SHANKAR
VERMA AR,
AHMEDABA
D

UNDER
SECRETARY,
AD.1C

SHRI UDAI
SINGH
KUMAWAT,
JS

SH. MUKESH E.L. FROM 8.5.17

GUPTA, AR,

E/328/10

RTI1.D. NO. 12-

54/2017

PERMISSION FOR
PRONOUNCEMEN

T OF ORDER

E.L.29.5.2017 TO

2.6.2017

C.L.185.17TO

19.5.17

E.L.12.6.17TO

22.6.2017, R.H.
23.6.2017

1/2 DAY C.L. ON

26.5.2017

E.L. FROM
29.5.2017TO
2.6.2017

RESIGNATION
LETTER OF SHRI
VIUAY MEENA,

STENO -l

FINANCIAL

SANCTION FOR
INFRASTRUCTUR
E IN AHMEDABAD

regarding

20012/01/2017 dated

25.4.17

PA

PA

DR(
A)

DR(
A)

DR(J
)

DR(

TO 12.5.2017 AND |A)



7 2017 CHANDIGAR JOINING ON

H 15.5.17
2120 SH.ROHIT  |REGARDING
1oo1 26/05 18(1)/MISC/CESTAT/ |KUMAR DIRECT RECTT.  DR(
% 12017 ALD/2015-PART-Il ' SHUKLA, AR, OF MTS AND A)
ALLAHABAD STENO
ASSTT.
/2210211 26/05 01/CESTAT/BANG/A REGISTRAR, igi\évﬁgg THGEOF DR(
% 12017 PAR DATED 24517 | CESTAT, VEAR 2016.17 A)
BANGALORE
2122 T. FORWARDING OF
26/05 VISWAPRAK PENSION PAPERS DR(
/7201 12017 PF/BSICESTATIMUM hqp 'R~ OF SHRIBANE  A)
MUMBAI  SINGH, MTS
2123 SH. A.
o1 29005, MOHAN 02 days ELw.ef  DR(
2 2017 KUMAR, 05.06.17 to 06.06.17 |A)
REGISTRAR
2124 159/05 2/CESTAT/IMAS/97 ~ ASST: Forwarding of DR(
/201 12017 VOL 11 DT 26.05.2017 REGISTRAR representation of Sh. A)
7 09 CHENNAI  G. Sridhar SPSD
2125 29/05 SH. C. J. Permission for
/201 12017 NIL DATED 24.5.2017 MATHEW pronouncement of PA
7 M(T) Orders
2126 |, 1 |A-45(1)/MISC - ASST.
/201 12017 AR/JUDICIAL/CHE/2 REGISTRAR \Verifying genuiness PA Judl
7 016 DT 23.5.2017 CHENNAI
2127 o o A-45(1)/MISC. ASST. CESTAT Shennal
/201 75013 ARIUDICIAL/CHE/2 [REGISTRAR mgtters Seforeg PA judl
7 016 DT 24.05.2017  |CHENNAI
Members
2128 o o 24/(1)/TFR ASST. :ﬁ:‘:;
/201 12017 FILE/CESTAT/ALD/2 REGISTRAR Transfer of appeals Offic
7 015 DT 25.5.2017 ALLAHABAD o
2129
1201 2295 cA NO. 640812017 'SCI CA No. 64082017 PRU
8 017 )
2130
1201 2295 IcA NO. 3306/2017  ISCI CA No. 3306/2017 PRU
2 2017 )

2131 |29/05 |45(4)/OS/CESTAT/CH MS. contingent at DR(



/201

2132
/201

2133
/201

2134
/201

2135
/201

2136
/201

2137
/201

2138
/201

2139
/201

2140
/201

2141
/201

/2017 E/08-VOL II DT
25.5.2017

29/05

12017 NIL DATED 25.5.2017

29/05 |[F. NO. NIL DATED
/2017 25.05.2017

A/48100/PEND-
29/05 |ACR/158422/CAO/AP
/2017 AR(P-2) CELL DT
25.5.2017

29/05

12017 NIL DATED 6.3.2017

37(1)/OURSOURCE/G
29/05 ROUP
/2017 C/CESTAT/ALLD-
2015 DT 24.05.2017

37(1)/OURSOURCE/G
29/05 ROUP
/2017 C/CESTAT/ALLD-
2015 DT 23.05.2017

A-24(1)/LEAVE
29/05 [FILE/LM-
/2017 AR/CHE/2014 DT
25.5.2017

18/(1)/MISC/CESTAT/
ALD/2015 PART 11 DT
24.5.2017

18/(1)/MISC./CESTAT
29105 1 "'5/2015 DT

12017 54 5 9017

29/05 18/(1)/MISC./CESTAT
/2017 /ALD/2015 DT

29/05
/2017

SULEKHA Chennai Benches
BEEVIC.S. M

()
SH. ANIL G. Joining Report on
SHAKKARW 52005017
AR, M (T) e
Intimation of seeking
i tion
SH. M. M. previous sanc
under Rule 18(3) of
K)/I'?‘.I'_\;lODHAR CCS(Conduct) Rules
1964 in r/o movable
property
ADMINISTRA
TIVE pending apar for the
OFFICER period from 2015-13
APAR CELL |inr/o Sh. Senthil
M/O Kumaran Then SPS
DEFENCE
SH. RAMESH

CHANDRA  regarding payment of
SHUKLA SR. pending leger fee
STANDING  bills

COUNSEL

Request for increase
REGISTRAR of outsourcing staff

in CESTAT
ALLAHABAD Allahabad

ASST.

ASST. Outsourcing staff in

REGISTRAR
ALLAHABAD CESTAT Allahabad

ASST. Forwarding of EL
REGISTRAR |application of Sh. L
CHENNAI Manohar AR

ASST. e .
REGISTRAR Ver_lflca'_uon of EISC
registration

ALLAHABAD

ASST. e .
REGISTRAR Verl_flcatl_on of EPF
Registration

ALLAHABAD

ASST. Verification of
REGISTRAR |Service tax

A)

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

DR(
A)



2142
/201
7

2143
/201
7

2144
/201
/

2145
/201

2146
/201

2147
/201

2148
/201

2149
/201

2150
/201
7

29/05
/2017

29/05 |CESTAT/MUM/SPU/2

/2017

29/05 |CESTAT/AHD/ESTT/O

/2017

29/05
/2017

29/05
/2017

29/05
/2017

29/05
/2017

30/05
/2017

30/05
/2017

23.5.2017

D-1(3)/CPWD/EB-

WATER/2014 DT

23.05.2017

013 DT 25.5.2017

8/2011 DT 25.05.17

A-14(1)/SC-
ST/CESTAT/CHE/201

5 DT 26.05.2017

33/(1)/H.C.

CASES/CESTAT/ALL

D/2016 DT 25.5.2016

FTS-445896/2017
SECY(R) DT NIL
CBEC

NIL DATED 29.05.17

9/47/2015 REP.(SG)
DATED 30.5.2017

NIL DATED 30.5.2017

ALLAHABAD

ASST.
REGISTRAR
CHENNAI

DY.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
AHMEDABA
D

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
ALLAHABAD

CBEC

SH. B.
RAVICHAND
RAN M(J)

NATIONAL
COMMISSIO
N FOR
SCHEDULED
CASTES

SHRI G.
SHRIDHAR,
SPS,
CHENNAI

registration depositin
of tax

provisional licence
fee for occupation of
office space in
GPOA

Repatriation to parent
department

to provide dragon
speaker software in
r/o Sh. D. M. Mishra
M@)

Rejoinder of Sh. S.
Gopinath Former
MTS CESTAT
Chennai to National
Commision for SC

Writ Petiiton No.
354/2015

Order of Punjab &
Haryana High Court
in CWP No.
6692/2017

01 day EL on
31.05.2017

REPREST. DATED
4.9.2015 RECD.
FROM S.
GOPINATH,
MTSALLEGED
VARIOUS FORMS
OF ATROCITIES
METED OUT TO
HIM

NCSC LETTER ON
THE
REPRESENTATION
OF S. GOPINATH
FOR SHRI L.
MANOHAR, AR

DR(
A)

DR(

DR(
A)

PA

PA






